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BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI
MEMORANDUM OF APPLICATION

(Under Section 18(1) read with Sections 14, 15 of National Green Tribunal
Act 2010)

Application No. 8 of 2016

Between:

R.Ravimaran

S/o Ramachandran

No.42, Beach Road, Thazhankuppam

Ennore, Chennai - 600057 . Applicant

Vs.
Union of India,
Rep by its Secretary
The Ministry of Environment, Forests and Climate Change

Jorbagh, New Delhi & Ors .. Respondents

MEMO FILED BY THE COUNSEL FOR THE APPLICANT

1. The TNPCB has filed a report dated April, 2022, containing violations of
consent conditions and stack emission monitoring results (Pg. 14, 15). It is
also seen that a show cause notice dated 05.04.2022 was issued by the
TNPCB to NCTPS Stage 1 (See Pg. 25). Also assessment of “environmental
compensation” has also been provided.

2. The seriousness of air pollution, its impact on health and environment need
no elaboration. While excess So2 and NoX emissions may be not be
actionable in light of the Ministry’s extension of time for compliance, the
violation of stack emission parameters for particulate matter has to be taken



seriously. Both Stage 1 and Stage 2 power plants have consistently been
emitted particulate matter far and excess of standards prescribed.

. It is seen from the EIA reports, documents pertaining to the environmental
clearance obtained by these Thermal Power plants that the clearance was
obtained based on EIA Reports which were prepared based on emission levels
of 150 mn?. In fact, the entire modelling exercise and JLC calculation appears
to be based on this emission level. The project proponent has stipulated that
if emission standards are exceeded these plants will be shut down. Relevant
pages of these documents have been annexed with this memao.

. NCTPS Stage 1 and 2 have no right to continue their operations whilst
habitually violating emission parameters for particulate matter. It is unfair and
unjust to subject the people of the area to increased pollution simply because
this thermal power plant refuses to operate its plant efficiently and in
compliance with the law.

. Imposition of so called environmental compensation is not a substitute for
compliance with emission standards. In the case of NCTPS such penalties are
also paid by the tax payer. It is thus legally necessary that as undertaken by
the project proponent, operations are stopped until emission standards are
adhered to.

. The NCTPS Stage 1 and 2 use the same ash pond which is unlined (issue
identified and flagged repeatedly by Committees constituted by this Court).
Likewise the toe drain is also unlined. Both of these ought to have been
designed as impervious to avoid seepage. At least now immediate steps will
have to be taken to ensure that further seepage and contamination on
account of these installations. This issue was highlighted in the year 2017 by
the previous Expert Committee constituted by this Tribunal itself. This use of
the present non impervious ash pond is illegal. NCTPS has to construct a
properly geomembrane lined ash pond if they wish to continue discharging
ash into an ash pond. These issues need to be addressed by this Hon'ble
Tribunal.

. Show cause notice appears to have been issued only to Stage 1, giving the
illusion that Stage 2 is in compliance with the law. Necessary action in this
regard ought to be taken by TNPCB in this regard. Violation of emission
parameters i.e emission of particulate matter far and excess of levels
stipulated in EIA Reports falsifies the modelling exercise carried in the EIA
report in order to access GLCs. It also renders the environmental clearances
issued based on such clearances nugatory.

Dated this the 25" of April, 2022 at Chennai. B
Wy

Counsel for the Applicant
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PREL IMINARY ENVIRONMENTAL  IMPACT STATEMENT
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2.3. AIR  POLLUTION

The air pollution due to the rfy ash particulates
carried away by flue gas will be greatly reduced by the
installetion of en electrostatic precipitator per unit
having an efficiency as high as 99%. To dispose and
disperse the ash particulntg? over o very wide area and
thus to avoid high ambient/dust concentration 2 MNos.
multiflue chimneys of height 210 m cach, one for 3 Unit-
and the other for 2 Units, are proposed to be installed,
As per the latest Air Pollution Act the permissible dust
concentration at the stack outlet is 250 mg/NMS. The
ESP  proposed to be installed will be able to.achieve
this even with one of its fields out of service. With all
the fields in operation the dust concentration at the
stack outlet will be only 150 mg/NMS. The stack height
has been chosen such that the ground concentration of dust
at any point will not exceed 250 qg/NMS. The flue gas
characteristics will be as follows :

i) Volume of flue gas floy

I Stack .. 1050 m/sec.
I1 Stack .. 700 mY/scc.
ii) Temperature (ecach stack) 150°C
1i1) Density at 150°C (each stack) 0,81 kg/m>
iv) Ash concentration at Chimney outlet is
250 mg/NM3
v) Particulate emission rate
I Stock 144 g/scc.
II Stack 96 g/sec.
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JOE 0,11%
N, 12.31%
0, Te29%
HEO 2.52%

The wind speed data Loken both at Madras

Nungambakkam and Madras Harbour for the years 1979
and 1980 are gs follows :

STATION . MADRAS NUNGAMBAKKAM PERIOD : JAN, 1979 - AFRIL
1387

—_—

— —
——___._.___.__.--——.—_._._._..__——-—-——-—..._

Year  memeee—__ o T 2220 12L 2r 15 209 24 brs. (Kmph)
Months Mean awerage wind speed
R VRN LT TR 2 S
1918 January 7.1 3.3 4.6
February T.7 4,1 5.5
March ’ 9.3 4.8 6.3
April ) 10.4 5,7 T3
May 9.8 9,7 .8
June. M1 9.3 10,3
July ‘ 1.7 8.2 9.5
August 12,3 1.5 9.2
September 8,1 4,6 5.5
October, 1.0 3.6 5.2
November 6.5 4,2 ; Ses3
Decepber 8.0 3.8 5.4
1980 Jonusry 6.4 2.8 4.9
February 7.2 | 249 ‘ 4.8
March - 9.1 5.0 6.8

April 9.8 5.9 T.4

—....__._._—._._—_—_.__._-—_.
T e e e e e e e e
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The stack emissions shall be monitored continously
With smoke emission moritoring system.

of

The coal 1is having
low sulphur content/about

0.5% "and the sulphur dioxide
emission does not requirc any special extraction system,
The emission will consist of mostly particulstes and SO2

and this will be dispersed by tall chimneys.

The personnel and equipment facilities for the

maintenance of the electrostatic precipitators shall he

a5 per the requirements rurnished by the ESP suppliers,

Prime importance will be Given to the prdper maintenance
of ESP. As already pointed out, even if one ficld of

the ESP goes out of service it will be possible to main-

tain the dust emission vithin the prescribed limits, If

the emission still exceeds prescribed limits, the load

on the unit will be reduced to bring down emission within

the limits and when the ESP is not functioning the unit

will be shut down.

When the units are running at full load, the
estimated maximum sulphur dioxide emissions from the

chimneys are,

Chimney 1 .. 0.99 Kg/Scc.

Chimney 11 .. 0,66 Kg/Sec.

The SO2 emitt:d per Joule of energy is 555 ng.

©This is within limits VIZ,, 600 ng/J as prescribed

by the Indian Standards.
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THERMAL POWER PROJECT
8 x 210 MW, Envlrunmental Clesrancg =
ﬂeg. .
?\ Rafr 3, gup Lr.Nu.SE(E)/CC/U3-NMIF’/I
dt. 27,4,81, ' .
P 129 24 No, SE(E)/cc/ua-trp/y g dt. 20,10,81,
A Cropouel for clenranca of North Madras Thermol

Pover Progsc egeingt environmantg) angle yas gont in our
letter pifeg (1) above, :

' Subaaqusntly the capacity of L Projoct hag been .
revised from 3 X210 MW, ¢

end 8 roylsed
proHuct report hag been Bubmitted to kg Central Electricity
Authority fop Lhe BxaloM its,

On edvice from the Centrpl ElactrlclLy Authority
¥o ore enclosing hepayith 16 coples of the 'Basic
nformation fop EnvlronmanLBL-Appralsal in stondard
forma,

Yours fslthfully,

Gl -
U SUPERINTEND1KS ENGIMELR/ELECTRICAL,
€ ,

' CONSULTANCY CELL,
éncl.l' 18 coplos,

| !

tor, TPIA Directorate Contrgl Eloctrlcih
Sy e kgihgiigs, Séwa Bhavan, Noy Dulh!-110 0G6 with

rofarence to hlg Lr.No.14I/HS/UI/TPIA/CEA/4U'.
dtl 903082'

Enclst 1
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1.1,

1‘2‘

1.4,

1.5,

Ceds

ENVINUNIENEAL APPIALSAL

Questionnelire

or

THERMAL  POWER PROJECTS.

DASLIC  INFORMATLION

FOR [NV LIUNMLNTAL APPRALSAL

NAMZ AND LOCATION

Neme/Title of proposed
thermsl power plont

Neme of project authorlty
and contatt address.

Site where proposed plant
is to be -located.

Capaclty of project under
consideratlon, '

Is this sp extension? If
so indicate capacity of
existing plant.

Wwhat is the ultimate
capacity envisaged?.

NORTH MADRAS THERMAL POWER
‘ PROJECT

v

Chlef Engineer/ConsulLancy cell,
Electricity Avenue, Anna Salai,
MADRAS - 600 002. °

North of Ennore, Madras
along Lhe coastal reglon.

5 x 210 MM,

New Plant.

5 x 210 MM,

GENERAL EMVIRONMENTAL 1NFORMAT 10N

" Whet major pollutlon,gené~

rating establishments exlst
"withln a radius of tern Kilo-
metres of your plant? Gilve
detalls, :

. \
. What is the total human

population 'within @ radius
of 10 Km. of the plant site?

\

" Glve a broad description

‘of the site including plan,
physiography, tophography
and nature of soil.

1, Ennore Foundries
2., Parry & Company
(Fertilizer plant -
The fertiliser produced
is Ammonium phosphate
of grade 16 x 20 containing
16 parts of Nitrcgen and
20 parts of phosphate,
called paramphos.)

About 3 lekhs

. The site is bounded by Bay
of Bengel on cast, Buckinghom
Canal on west, Ennore back-
waters on south and Kattu-
palll village on North.
The soil 1s sandy upto a.
depth of gbout 9 m and
below that the soil is

hard stiff clay.

The location plan of the
plant 1s enclosed.
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5.3.

S5,

2.6,

Pleacs: Specify the following :

a) Number and-type of stacks.

b) Inter-stack distance.

'c) Height of each stack.

d) Diameter of each stack.

e) Exist.éas;welocity,

f) Fine gas characteristics:

1)

ii)
iii)

iv)

v)

@) What kind of stack emission

Volume ° s
i .

Temperature :

Oensity H

Size distribution |
particulars.,

Gas composition,

monitoring is proposed?

b) What equipment is proposed

to

be acquired for this

purpose?

‘Give details of oir pollution

control equipment you propose
to instal._ '

Give details of the organi-
sational set-up for mainten-
ance of pollution control
equipment and level of
expertise and authority of
person incharge,

What quantities of particu-

lates

and sulphur dioxide

arc cxpccted to be released
when control equipment is .

a) Functioning normally

b) Not functioning

P =3 =1 =3

2 Nos,

69.5 M

210 M
"Not yet decided.

‘“"Particulate emission
density at the 3
chimney 250 mg/m

1 Cﬁimneyiz 420 m3/suc.
11 - Chimney : 280 m3/scc.

150°C
O;BéB Kg/m2

Not known at this stégu.

~

Stack emisslon will be
analysed with instruments
to be procured newly.

Electrostatic
precipitator.
’ |

Enginecrs will be
posted for mainten-
“ance of E.S.P,

The E.S.P. will have a
particulate collegtion
efficiency of 98,5%

Plant will be shutdown.



.YOU p opose Lo

What specinl procedures do

lay down for .
alr pollution control during.
puriods vhen emission cxceceds,
prescribed limits for any
reason including malfunction-

.ing of equipment,

COAL AND ASH HANDLING

a) What is the procedure
for coal handling at the
plant site?

il

b) Give details of procedures,

if any, for reducing
pollution from cool fincs
ond other "fugitive
emicsion" from the plant,

What quantities‘of fly ash
and bottom-ash will be
produced per day?

Indicate the method of collec-

tion transport and disposal of

the ash and

point of final
disposal. '

" Have you considered the

re-use of ash?

If s0, give details,
O :

Whol precautions are to pe
taken Yo prevent pollutio
of waker courses fraom
solid vaste disposal,
especially with regard to

"ash slurry?’

What land area is avallable
for fly ash disposal?
Include site plan.

Plant will be shutdown.

‘Belt conveyors, wagon

tipplers, crushers,
Mills, etcs, will bé
provided. Dust suppres-
sor equipments will be
provided in wagon
Lipplers ond crusher
house, Conveyors will
be fully covered.

.4800 t/day

" Ash will be mixed with
.water and the slurry

will be pumped into
SCaa

NIL

Ooes notb arise as
the ash slurry ig
to ‘be pumped into
s5€e8, ! .

Dues pot arise.
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Structures like administrative building and industrial com-
Plex. Besides, it will bring positive benefits in the form

of land levelling and tree plantations in the plant vicinity.

4.5.2 Climate

Impact on the climatic conditions from the proposed
plant will not be significant as the maximum temperatures of
the exit gas from the stacks will be in the order of 150°C.
Normally, this will not cause any thermal imbalance. The
huge sea will always has cooling effect on the region to
offset any increase in temperature. Besides plant authori-
ties will implement extensive plantation programmes in the
plant premises. Moreover, there will be natural dispersion
of heat due to unstable conditions during day and as such
there would be no significant micro/macro climatological

changes of any consequence.

4.6 ATR QUALITY:

4.6.1 Construction Impact

During the construction phase -no significant impact
on air quality is expected as roads etc have been already
completed during NMTPS stage I. However, fugitive dust
emissions and NOX levels may temporarily increase in the

immediate vicinity of construction and will be restricted to

the construction phase. These will be minimised by sprinkling

water and proper maintenance of vehicles.
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4.6.2 Operation Impact

The impact on ambient air quality during operation of
~the proposed 1050 MW units of Stage-II of North Madras Ther-
mal Power Plant 1is understood by estimating incremental
impact and superimposing the same on existing levels in
ambient air for comparison with National Ambient Air Quality

Standards.

Incremental ground level concentration on 24 hrly basis
as per requirement of National Ambient Air Quality Standards
have been estimated through a computer based mathematical
model. The air quality model used for predictions is based
on Steady state Gaussian Plume Equation. An averaging
factor of 0.3 has been assumed to arrive at 24 hourly aver-
ages of the pollutants. The predictions are for the worst
case scenario of full load operation i.e. 100% PLF,GCV of
coal of 4150 Kcal/kg with a coal consumption of 3.6 MT/Y has
been considered for computation. The S02 emissions are
estimated based on Sulphur content of 0.55% with all sulphur
converting to sulphurdioxide. The S02 emissions are estimated
to be 6531.25 kg/hr. for 1050 MW . The emission data consid-

ered for predictions is enclosed as Table - 4.6.1.

It has been further assumed that the impact of existing

NMTPS stage I on the ambient air quality is being reflected

in the base line data and incremental impact of NMTPS stage

IT is superimposed to arrive at ultimate impact on ambient

air quality.
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The incremental impact is predicted in all the stabili-
ty classes in all possible wind speeds at an interval of 0.5
km. upto a distance of 20 km for S02 . The pollutants NOx and
SPM are also being emitted by coal based power plants,
however these are being taken care in the design by limiting

NOx to 400 ppm and SPM to 150 mg/Nm3, respectively.

The short term impact in stability class ‘A’ under wind
speed 1-3 m/s has been considered for computing the worst

scenario of S02 with respect to ambient air quality.

Table 4.6.3 brings out the predicted maximum concetrac-
tion in different wind speeds under different stability
classes. The maximum increment due to operation of NMTPS
stage-II for SO2 is 58.38 ug/m3 at distance of about 3.0 kms.
in the down wind direction. The level of SO2 in ambient air
along with the estimated incremental ground level concentra-

tion at the monitoring locations is presented in Table 4.6.2.

The influence of wind speed on spatial distribution of
incremental ground level concentration (GLC) are better
understood from the Figure 4.6.1 which shows Concentration

versus Wind speed in stability class B.

Figure 4.6.2 shows the influence of atmospheric sta-
bility on GLC at constant wind speed . The graph has been

drawn at wind speed of 3.0 m/s in stability classes A,B & C

It can be inferred that the GLC decreases as one moves
down the stability class and concentration reaches a maximum

at critical wind speed and decreases after wards.
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tared, Therefore, the dust ominsion from Stage-1] will (¢ D
only from the area of conatyuct ion which |- rather ams)

The fugitive dust particles generated due to a0l aeroaslan and

other constructional activities get depaosited op fnearky
plants having pubescent leaves, Physiological processes |r
such affected plants may get retarded to some oxtent Hewey -

er, such impacts will be marginal and restricted ¢, the

immediate vicinity of the construction area.

The natural fauna in the construction area normally get
disturbed due to various construction activities Coupled with
increases in population, traffic and noise in the area. The
physical structures and fences obstruct the natural movemen<
of animal population. However, most of the natural fauna of
the area might have already migrated to neighbouring areas.

Therefore, it is expected that there will be minimal impact

on the fauna due to the expansion of the project.

Operation Impact:

Air pollutants of concern from the station will be
particulate matter and S02. The pollutants through wet anc
dry deposition pollute water and soil which ultimately affect
plant life, their distribution, density and diversity. The
influence depends upon ground level concentrations of air
pollutants, exposure duration, climatic conditions and sensi-

tivity of species involved.

The chronic exposure of 502 causes chlorosis in plares.

The plant species show a considerable range of sensitivity to
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S02. The range for injury or possible damage for the most
sensitive species is 1.0 ppm for one hour to 0.05 ppm for A
hours. Taking a seasonal and annual average the threshold
for S02 for chronic plant injury has been estimated at ap-

prox. 130 ug/m3.

The stack emissions from the proposed 525 MW units with
pollution control devices will, be within the prescribed
standards. The maximum annual average ground level concen-
tration of SO2 is predicted to be 61.49 ug/m3. The influence

of this concentration on the vegetation would be insignifi-

cant.

The fall out of fly ash on the surrounding terrestrial
ecosystem bring about changes through its direct impact on
plants and indirectly through modifying edaphic conditions.
Fly ash particles get settled on soil and plant surfaces at
varying distances from the stack depending upon the particle
size, meteorological conditions, stack height, etc. Deposi-
tion of fly ash on foliar surfaces hampers plant growth
through interference in gaseous exchange due to stomatal
clogging leading to disturbed physiological processes and
reduced availability of solar energy. In the proposed expan-
sion project, adoption of high efficiency electrostatic
precipitator (ESP) will keep the particulate emission within
the stipulated limits of 150 mg/Nm3. A tall stack of 275 m
will furthur facilitate wider dispersion of pollutants.
Therefore, no impact on surrounding vegetation is expected

due to particulate matter.
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TAMIL NADU POLLUTION CONTROL BOARD

11r0m To
'thiru F, Shanker, I.A.S., Tho President,
Chairoun, Videocon Power Limited,
Tﬁmil Nadu Pollution Control Bd,, 159-A, C.S.T. Road,

(00, Anna Sala{, Vinay Bhavya Complex,
Juindy, Madres - 600 032, 'A' wing, lst Floor,

- Kelina, Santacruz (E),

Bombay - 400 098,

A

afzs&sc.ua;n:lru&?ézmé‘llleﬂ?;lQﬁMSh.Peseé-z-lé:é:l??.‘z-
Sir,

Sudb: TNPC Beard - Induatries - M/&. Videocon Power
Limited - Thermal Power Project of 2 x 525 mw
ot Ennore Puludivakkam Village, Ponneri Taluk,

Chenzalpattu=ii0R District Issue of No
Objection Certificats - Reg.

KeZy 1. Your letter No.VPL/MLS/TNECB/555/95,
dt- 22-6-95.

2., Your letter No.VPL/SNK/TNPCB/588/95,
dt. 27'7'950

I am to invite your kind attention to the reference
chond cited, wherein you have requested to issue 'No Objection

ULrtificate' Tor the proposed Thermel Power Plunt Project (North

mudras Thermal FPower Plant, Stage-II) at Ennore - Puludivakkam
Village, Ponneri Tuluk, Chengalpattu-MGR District for getting up
¢f 2 x 525 mw Thermal Power Plant, The matter of issue of

'No ObJection Certificate'! to vour proposal was placed before th
Ebnrd at 1ts meeting held on 7-B8-95 and the Hoard vide {tr
resolution No.145-13 (rFart-I) (Red), dated 7-8~95, decided to
issue 'No Objection Certificate' for Aetting up of Thermel Power
Flant of 2 x 525 nw capacity (North Madras Therma) Power Plant -
Stape-11) at Ennore - PuludiveXkan Village, Ponnery Taluk,

(3]

o 100, ANNA SALAL, OUINDY, MADHAS-600 032,
Tol.: 2353134, 2363135, 2353130, 2353131, 2363138, 2953139, 2354440, 2363141

C yalee 041+ 8918 TROLIN Tolgram: (CONPOL' Fax: 0. 2363086
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TAMIL NADU POLLUTION CONTROL BOARD
-5.

15. Stack or 275 m, hedght shaly ve provided for tne
boilers gng 44 hae ty pe ensured thai (he e8seous emissiun from

the unit ahn1) Batisfy the emisuion/ambient Aqr Quality standargs
.Frescribed by the Bor.rd,

16, ’t qes to be ensured that the Electro Static

"Preoipitators o 93.9% efficiency shaii by instellod to contra
VUV A4y wel o wwisr onTge &8 to setisl . the oniession and Ambient

‘Adr Quality stal ards pPrescribed by ‘Le Board.

; 17 ‘‘he ungt shall {ncor;crate ip the design to provid.
Low RO type burneps Wnd low furnace temporature for the contro)
jof NO, emissfurn ag Proposed sp as to 8atisfy the 8tandards
Prescribed by the Board, K

‘ 18. The ung¢ Bhell provice suitable fpace to accommods:,
Flue gas desulphuriaing Plant for the control of 50, emission in
Tuture by retrofitting 1¢ hecessary es proposed.

, 19, The unit 8hall provids dust &uppression and
Ixtf&cthﬂ System at suftadle locatinn for the control of Surpendec
rarticulate Matter emission generated from transportation of coal

from jetty tc site in the conveyor balt system and dumpers in coa)
$torage and hendling area,

: 20. The ungt 8hall oollect the 11y ash iy dry feom to
utilise Daximun extent possible for various beneficial use such gs
cement industry, drick industry, conorete/building industry, resd/
yaving, induriry anga aggrogate indusatry as proposed by extending
céncessionu 1ike making Available the requireq land und fly ash free
ol coot,

..6'.

s MADPRAS . €00 032,
100, ANNA BALAI GUINDY,
2353134, 2353135, 2353138, 2353137, 2353138, 2363139, 2363140, 2353141,

ek 041 - 8916 TPOL-IN Telegram 1 ‘CONPOL’ Fax: 044 . 2353088

Tolex ;
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. T
TAMIL NADU POLLUTION CONTROL BOARD
- 12 w
APPENDIX ~ 111
EMISSION STANDARD FOR_THERMAL PLANT

8. Standard for Partioulgte Mgtter Emission,
BOILER SIZE SPM STANDARD

2 x 525 Mw 150 mg/.l‘lm:5

- oy
- e s e o= D T, ——-------.__

APPENDIX - IV

AMBIENT NOISE LEVEL STANDARDS FOR IND:

ISTRIAL AREA,

Unit During Day time During Night time-

(6 AM, to B P.M,) (9 P.M. to 6 A.M.)
dB (A) 75 70

D )Lp? o e o ~~:
béor CHAIRMAN, ‘(9%
LN
100, ANNA 8ALAI, GUINDY, MADRAS.600 032,
Tel.: 2353134, 2363135, 2363136, 2363137, 2353

38, 2353139, 2363140, 2353141
Telor i 041 .8816 TPOL-IN Telegram: «CONPOL' Fox : 044. 2343068
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ENVIRONMENTAL QUESTIONNAIRE

ENVIRONMENTAL AFPRAISAL 0F THERMAL POWER PROJECTS
BASIC [NFORMATION ON ENVIRONMENTAL. APPRAISAL
FOR NORTH MADRAS THERMAL POWER PROJECT
STAGE-11 (Z x 525 HW)

1.0 GEWERAL INFORMATIDN ABOUT THE PRGJECT -

1.1 Name/Title of the Project i

1.2 Name and address of the
project proponent

1.3 Site where proposed plant  :
15 to be located (Site
Map, Land Layout Plan to
include a 30 km radius
zone around the site, to
be enclosed)

Name of the Place
District, Tehsil
Latitude/Long1tude

Nearest Airport/Railway
Station

1.4 Capacity of the project
1.4.1 Whether alternative sites
were explored? If so, give

following details for each
site (Maps tc be enclosed)

1.4.2 Lanc use pattern of the ianc :

North Madras Thermal Power Preject
Stege-11

Videocon Power Lieited
Village: Puluthivakkan
Dist.: Chingleput (Tamil Nadu)

Please refer Fig. 2.1 of EIA report for
layout plan and Fig. 3.0 for study area.

Puluthivaikan

Chingleput

Latitude 10 13" o I3 1E'N
Longitude 80 19" to 80 21°E
Hadras Airport/Attippattu

20575 M

The site for the North Madras Power Project
was selected by the Tamil Nadu State
Electricity Boaro and Stage-1 of the project
coaprising 3 X 210 MW units 15 already under
implenentation by them. The secon¢ stage
consisting of 2 1 525 MW unit 1s being
implesented by M/s VPL and ‘he main plant
anc ash disposal area would be accommodzted
in the existing premises of the project.
Sore additional land which would be required
for township has been identified.

the s1te 15 a fiat stretch ot barrer dry
fand.



5.2.7

5.2.8

5.2.9

5.2.10

5.3

5.4

3.9

5.6

5.6.1

5.6.2

Flue gas characteristics

1. Volume

2. Temperature

3. Density

4. Size distribution

5. GBas Coaposition

Heat eaission rate of gases
(Kcal/hr) from each stack

Emission rate of 502, NOx
and particulates from each
stack in kg/hr.

Background pollution levels
of 502, NOx and particulates

a) What kind of stack
eaission sonitoring
is proposed?

b) What equipment is
proposed to be acquired
or used for this purpose

Give details of the air
pollution control equipeent
proposed to be installed.

Give details of the organi-
sational set-up for main-
tenance of pollution control
equipment and level of
expertise and authority of
person 1incharge.

Emission rate of particu-
lates and sulphur dioxide
to be released when control
equipment is:

Functioning normally

Not functioning

e ee e

21

897.63 a3/sec per flue
140 deg C

0.84 kg/al

N.A.

: Particulate. 502, NOx, CO2

=]
: ) 15.8x10( K.cal/hr,

) 502 - 6531.25 kq/hr.
) NOx - 400 ppa
) SPM - 150 mg/Ne3

: Please refer Table 3.6.1 and 3.6.2

of the EIA report.

: Continuous monitoring for particulate.

e

Suitable u;line sonitoring instrument for
measurement of particulate will be procured.

) High efficiency 99.8% ESP will be
installed.

b) Dust suppression and extraction systea
to control fugitive dust emission.

c) Tall stack of 275 a.

d) Space provision for FGD retrofitting.

e) Extensive afforestation.

An Environmental Management Group coeprising
of experienced engineers and scientists will
be set up who will be responsible for
operation and maintenance of pollution
control equipments and monitoring the
pollution levels.

: Particulate: 150 mg/NM3

502 : 8531.25 kg/hr.

: The unit will not be operated 1f ESP 15 not

functioning.
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Government of India
Ministry of Environment & Forests 5
' e ~ Ph: 011-2436 4067
o " Cop\y &-mail: sarojmoei@yahoo.com
N Paryavaran Bhawan

&Y. CGO Comiplex, Lodi Road
ok New Delhi-110 003
k)Dated: November 27, 2012

- e vn ot

To L
: M/s Tamil Nadu Generatid « Ltd,
N.P.K.R.R Maaligai, »
Electricity Avenue
144, Anna Salai '
Chennai -~ 600 002. -

Sub: North Chennai Thermal Power Project (Stage-l) at villages
Ennore & Pushudivaklcam, in Ponneri Taluk, in Salem
Thiruvallur Distt.,, in Tamil Nadu - reg,

Sir,

This has reference to your letter nes.
SE/C/P&E/EE/EMC/AEE/ C/F.NCTPS-11/D.1567/ 10, dated  30.07.2010;
SE/C/P&E/EE/EMC/AEE/C/F;NC’I‘PS.-[I/-DS.GZB/1:1, dated 23.03.2011; D.O
Letters dated 22.11.2011, 30.12,2011, 07.06.2012, 30.07.2012" and 18.08.2012
from the Chief Secretary, Govt. of Tamil Nadu; and Letter from Minister for
Electricity & Prohibition and Excise, dated 10.10,2012 requesting for revalidation,

enhancement of capacity from: 2x525 MW to 2x600 MW at North Chennai Thermal
Power Project (Stage-1Ij and change in name. As per the letter no, 8588/B2/12,
dated 13.08.,2012 from the Chief Sectetary, Govt, of Tamil Nadu addressed to the
Secretary, Ministry of Environmm_ts&.? Forests, itis certified that M/s TANGEDCO is
tie sole owner of the North Chennal Thermal Power Project Stage-ii (2x600 MW}
site and the same is under the possession and enjoyment of M/s TANGEDCO. That
there is no dispute litigation on ownership of the project. ' :

.5 The request has been examined and as: a speclal cage, it is informed that the
validity of environmental clearance issued vide Office Metnorandum of even no.,
dated 10.05.1996. and amendments issued from time to time is extended till -

7.05.2016 for operation of the plant. In addition the following amendments shall

also be made in this Ministry’s Office Memorandum: of even no. dated 10.05.1996,
as under: :
/

a} The environmental clearance letter issued in the name of M/s Videocon

Power Ltd. shall be now substituted by the name of M/s Tamil Nadu
Generation & Distribution Corpn, Ltd.

b) The configuration viz. 2x525 MW mentioned in the subject matter and at
para no. 2 shall be now substituted by 2x600 MW. 7

<) After clause no. (xviii), under para no.2, of this Ministry’s letter of even no.
1ated 10.05.1996, the following shall be added: =

(xix} High Efficiency Electrostatic Precipitators (ESPs) shall be installed to ensure
that particulate emissionn from the proposed plant does not exceed S0 -
mg/Nms, :

A — e s
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© e Adequate dust dxtr’aéﬁom syst@m.gauc‘:h-»;aé'cyél'o_pcs/ bag filtérs and water
Spray system in dusty areas such. a8 in- coal handling and ash handling

. points, transfer areas and other vulnerable dusty areas shall be provided.

(xd) The project Proponent.. shall . upload: the status of compliance of the
corditions. stipulated in the environmental - clearance issued vide tuis
Ministry’s letter of even no. dated 10.05,1996, in its website and updated
periodically andx--a.l’go..'simultanngs;ly sencithe same by e-mail to the Regional
Office of the Ministry of Environment and Forests.

(xxif) Criteria pollutants: Ieve!s.inéluding NOx, RSPM (PMxo & PMis), SO« (from
stack & ambient air) shall be regularly: monitored and results displayed in
your website and also at the main gate of the power plant.

(xxiti) Remilar Mmonitoring of ground water level shall be carried out by establishing
& network of existing wells: and constructing new piezometers. Monitoring
around the ash pond arca ‘$hall be carried. out particularly for heavy metals
(Hg,Cr,As;Pb) and records. maintained and submitted to the Regional Office
of this Ministry, e data so obtained should be compared with *he baseline
data so as to ensure that. the ground water quality is not adversely affected

- due to the project.

{xxiv) A long term study on' radio" actiy -and heavy metals contents on coal to be
used shall be cartied out throu‘gya; reputed. institute. Thereafter mechanism
for an ig-guils condnuous menitoring fq:.--‘raqi'o.a;;ivit}r and heavy metais in
coal and fly agh (including bottom ash) shall be putin place. E

(xxv] Rehabilitation of ebandoned Ash Pond shall ensured such that ecological
restoration is physically manifested within a period of three years and
accordingly a_c‘tipn‘plan.fo;f:nql_gted‘anq;;ﬂcl‘eftg_._ilsv_ Submitted to the Regional

Office of the Ministry and. the State Pollution Control Board.

3. The exercise of revalidation; .change in name and configuration made herein
is made without prejudice to-any litigation in any court of law, earlier to this order.

4 All othet conditions menticned In infs Ministry's aforesald  Office
Memorandum of even no. 10.05.1996 shall rerain the sams,

This issues with the approval of the Competent Authority,

Yours faithfully,

Copy to:

L.~ The Secretary, Ministry of Power, Shram Shake Bhawan, Rafi Marg, New
¢ Delhi 110001. . : - ;
2..  The Secretary (Envirenment), Environment ‘Depértment, Government of

- Tamil Nadu,

< g 2 : ‘ G
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3. The Chairman, Central Electnclty Authority, Sewa Bhawan, RX. Puram,
: New Delhi-110066..
“4.*  The Chairman, Tamil Nadu State Pollution Control Board, No. 76,,Mount
Raad, Mount Salai Guxndy, Ch niai ,OO 032

5. The Cha.imxan, Cmtrgl Pollu oard, Pariv;sh Bhawan, CBD-
- Bast Ar hi- 11003 =
6. de (SZ), Kmdriya Sadan, 4 -

s The Diatrict Collecto:, Thxxuvulla.r Diatrict, Govt of Tatnil Nadu.
8. Guard file.
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